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BEFORE THE NATIONAL GREEN TRIBUNAL 

EASTERN ZONE BENCH, KOLKATA 

IN THE MATTER OF: 

ORIGINAL APPLICATION NO. 128/2024/EZ 

(Previously Original Application No. 593/2024/PB) 

 

In Re: “Item titled is saal bhee neelamee ke aasar nahi ghaton par maafiyao 
ka kabza Dhanbad mein dhadalle se jaari hai baalu taskaree appearing in 
livehindustan.com dated 12.04.2024”  

                                                                                                                     …Applicant(s) 
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1. Affidavit filed on behalf of Deputy 
Commissioner, Dhanbad, Government 
of Jharkhand.  
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2. Verification 5 

3. Annexure A   

 
 
 
 
 
 

 
 
AISHWARYA RAJYASHREE 
Advocate 
Bar Association Room No. 5, 
High Court, Calcutta 
Chamber: 8/1, K.S. Roy Road, 

                Kolkata: 700001. 
                (M)9874995669 

Email: advaish.hc@gmail.com 
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